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Code Name of the Sfate/U. T. 
No. 

-------~ --- - -"- ------

24. Uttar Pradesh 

25. West Bengal 

26. A & N Islands 

27. Chandigarh 

28. o & t~ Havel} 

29. Delhi 

30. Daman & Diu 

31. Lakshadweep 

32. Pondicherry 

Totat 

No. of 
proposals 
received 

-_ 

Proposals 
approv8t.1 
for assistance 

~--~--~----------------~----------- _-_-- --

3 

10 2 

1 

-~-- .---~--- -.-~--------

11J 27 
----------------_._----_ 

N .. B .. Remaining Proposals are pending 
for want for requlsi1e information from the 
State Governments. 

Cases Pending in Industrial Tribunals 
and Labour Court 

*326. SHRIINDRAJIT GUPTA: 
SHRI R. N. RAKESH: 

Wilt the Minister of lABOUR be 
pleased to state: 

(a) the number of cases pending before 
various industrial tribunals and labour courts 
including the industrial-cum-Iabour courts, 
State-wise; 

(b) the number of case pending for more 
than three years, State-wise; and 

(e) the reasons for delay in the tf 

posal and the steps proposed to be taken for 
the early disposal of the pending cases? 

THE MINISTER OF LABOUR AND 
WELFARE (SHRI RAM VILAS PASWAN): 
(a) According to information available, as on 
the 30th June, 1989, the number of industrial 
disputes and applications pending before 
the Industrial Tribunals and the I abour Courts 
of the Central Government, the State Gov-
ernments and the Administrations of the 
Union Territories was 3. 29lakhs. Statements 
showing the pendency of industrial disputes 
and applications in the state sphere and the 
Central sphere are given at attached state-
ment-I 

(b) A statement showing the information 
on the number of cases pending upto one 
year t between one year and two years, be-
tween two years and three years and for 
more than three years in the Tribunals and 
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the I abour Courts set up by the State Gov-
ernments and the Administrations of the 
Union T erriIories. 10 the extent available. as 
wei as that in respecl of the Central Govem-
menllndustriaIT _-labour Courts 
are gWen in attaChed statement-II 

(c) The reasons identified generally for 
delay in disposal of these cases are 10 inter 
ala. heavy work loac.t occassonCtI vacan-
cies in the posts of Presiding OffICers" proce-
dural impediments such as absence ot ad-
vocates. adjournments tor furnishing infor-
mation. stay or(if'tS o~ superior courts. or 
anempt to make an out of court settlement 
--etc~ 

The steps m-hand tor expediting adJudi-
cation of industrial dISputes are inter-alia the 

toIIowing: -

(I) hnproving and strengthening of 
Conciiation Machinery so that a 
larger number of cases are settled 
at the mnciijation state; 

(II) Expeditious hlling up of vacancies 
in the posts of Presiding Officers of 
the labour Courts and the indus-
trial Tribunals: 

(iii} Sen'ng up of (lljdttional labour 
Ccurts and Indus!ria! Tribunals as 
appropriate: 

(;v) HoIdJng of lok Adalats, where 
possi~e. 
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